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FT.3T. 5676(37).—Frald TLHIL, 7, WA TSANT ATAHTH, 1956 (1956 FT 48) (S =a# o
THTA S ATAAIH F@T AT ) AT =T 3F FiT ITIRT (1) F A I FT T ARG AHE F 2
TREg SliY TSHR 7T it ATERL=AT HEAT F1.3. 1081(3) @ 10 /1= 2022, ST 91T % TSI,
FETLTL, 90 |, @ 3, UG (i) § THITAq it 72 ofF, TR ITC T TST  TAREIS forer § NH731A
(T T AT 99) & AT 35.000 & FR.HT.49.155 (Ferw Wiy / fAow qfE sreamty srfaardy
(AT FETATITRT), TARTIST T o ST TSTHRT o (HHT0T,( FTET HLA/N A AT AT F1,3q119) AL,
TG A JATAA 6 0 IH ATAGAAT F IUTdg AGGAT # AR 7 F7 60T FI7 & AT 09T 6
=rororT ¥ off;

T 3Ih ATEFEAT FT TX I<H ATATHAH 6T 1T 3F T ITITT (3) F e arirg " 31 9+ 2022"
T " TRt s " 37 " ST ST " A § YT R A A

ST ST ITH U o Sl JeTH ety 4 39 9 fo=me F foram 2 i swerdi & srerang 2 27 2
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T e H ITTARTE 7 I SATATHIw T 7T 39 AT STLTT (1) F ATEL H, Fes 1T TERTE FT AT
R T e;

qdA: A, el TLHIT, TAT TR il Ih IS T T ST 9T ST IF ATAAR 6l &7 39
FT ITETT (1) FET V& ARIT FT TN Fd g, Tg AT Fdl & T I A=l § [Aeg i #7
TaTh AT o forT stete o ST =R ;

ST T, FealT LT, S ATATHIH AT 7T 3T AT ST (2) F SATHLOT § T AU FAT § o
TH ATIHAAT 6 TSATH § THF T, I ATLAT H A RE JH T fHeenml § 776 gt sreafeas =9
GEARKECIE RIS RIS ISl

AT

ITC T2 1T o TARIS forer § NH731A (379 a9 T8+ 9) % .47, 35.000 & .11, 49.155
(TeAT TTEERTT / A [ STeaT STfeahl (VY AEIaTiersdhl), YAErs) & o oriq it S areft
HL=AT AIZd TTAT ST Lgd fEawom)

T FT ATH: I TSq e 7 919 TATRIETR
%ﬁﬁﬁ R EeT || YR A TER || g S s || g T aaea e/ Raag ARt w1 AW
qear (RFRITH)
1 2 3 4 5 6
TATHF T AT GIa
i 1 9 R
LT
1 1588 ECEA] GLEL 0.0328 (34.¢0)
2 1590 fasfr F 0.1007 B /s
(24%0)
TH Grax [ TSTH ST [ TS H
THTSRT [ T | R 9ishe /
3 1591 EEil Fio 0.3073 TS .98 SgEEmE are 1 273q
TRAT AT .
(2429)
IUESIEETASE I WATH
4 1592 ISl ?ff@( 0.0409 e [T
(242R)
SRTETe / TS / 4.
5 1593 LEil Fo 0.0211 i K
(2423)
FeaheAT oAl AT AT Wi T T TETE
T F BATATA G F SOe1 T
6 1598 sty T 0.001 T o AT A/
(24’<¢)
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1603
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FHALT FATL = AT THTE AT
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1604

0.0669

STRAT STHIT AT T T AEFHE SATRH

T HIZFIE g Tl 9 HIgFE 40
HIEHT T HIEFAE FlE w9

FZLH I S[FA / AeqA HIgId A3
HIEIT [ T FEH, A5 STATA [ ol
FEH, Hlo AAT /| T HH, AT 9 /
TIEL AT FEH / GaEad gEmET
FTHT T Hlo ATSH T Ao gaT
ATodTo 10 I T Hlo S Ho HTAT
QETAT T o ATH, |Y 3 / GaEald
,5q 1T / oegel TFHIT AT AToTE /
eq TFHTT AT AEHS / (55 T3,
HY STHIT / 155 TIGH ¥ ATHS / |T
afer s / aEwdE, e
AIH [ 94T g g3 / (.U AT
TEOFUST TATTIE , STHIA AgHT [T
T AGHS T AL DT [ AAFF
G o T AT FUST TATHE
FTHTSET T ghiaeaid (o qTH a1
FTET HT T /LT AT & /o AH®
¥f¥1ﬁo %ﬁ%ﬂ?f#OUﬂTfﬁ§ITH§0
qrete 5T et |, Aigr e @rfors 9
HIgFe ATT8T T HIgFIE aTer TR
T o ST, Wl o TLMTE GTH T AAHTH
g o Ut aTI 9998 JaTTe

i S O ghre SEI o e
TIIAET AT AgH I HId TAIE
T
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(%o¥)

13

1605

0.0371

Fow [ A [ s
(2gok)

14

1606

0.0184

FealA [ ggLrere / =,
(2%0%)

15

1607

0.009

LT
(2%009)

16

1625

1
033 |3

0.0197

FAIEIT | TR / fam
(2534)

17

1626

7
E

0.2354

AT FTAT T AAATE oA Tt HI0
TE@ET HarHT e A
(2%R%)

18

1627

0.0174

TqLHT
(25R9)

19

1628

0.3411

ATEATE GAT HTEHT o HIZHAE THIT
FTEAT F ATOZFAT ST T
AZITE gaA T ouTH

(2&R9)

20

1629

gLFT ECIGCEGIICSES

0.0583

TLFT
(2%RR)

21

1631

0.0051

TqLHT
(2%322)

22

1632

0.0103

IS 3odT / FaATHT JoaT / .91,
AT AT T ML Rl TaT07
HE 3T, Tt IoaT / g1 IoaT /
.9, ety Soar / 7=t 3o /
.9, T&Terg / At 3oar / AT,
HTo AT FefIH T Ao ATRY FellH
T T o FeA 17 3T, AOTHE IeedT /

A 3ot / .3, 79w 3ot /
gHIE IeT / 9.9, |rfers 7g9E
HTET T HEHE IoaT (7 o UTH, =Adt
FATRHAT AT Tl HHE IoeAT F HATH
HYE HIEH T 7HE Ieal (o,
HEged / wiga / F.amm, Fefregi /
qEge o / 7.9, Stgferert 9ot T
SEIF 9 TS AgHE T [ AgHT d
goffa SE T A7 3E,
FHI=AM [ Teeard / .3,

HrE e / Th 3ge / Famm, arfear
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HTLT =T TSI AT

T TAT AT I2I T FHeAT e T
ITETH I [V HATHIEI [ o7,
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TATH IEIA o ITH, S I Tt

[BRIEEHEKREIE S LR IED
AEAT A FIEAATS AEHZ AT
TS M oum, @etier 3ot / 97
T / .3, 72t /=7 39w / e,
Tt 3T [ JHT 3ot / [FLam, 94iE
o | FHt It / ., "6 3o /
g Sear / ., s avny ae T

o gHIT AgHT T ILhd IoaT THTT
3T F Hlo G T THA AZHS

T o ZHIT AEAE o TTH, HeATH
AEAT | AZAE 3T /| .7, T
3T o TRATHA 3ol T W AgHe
TE FIHG IodT (H o qTH, ATS 0 A
T Wro griaw oy, |7 Friem / |47
TefiT / f.am, ergra 3E / A/ 'Y/
.9, Tt srgHe / /7 940 /
.39, @ro afae el T This
FEAE [ oUTH fR=gaT, ThIF / /1 HrEah
| T3, SteqaTe / | wrew / [F.am,
steqaTsT / A W / . am, 3|
qgHT / 313 / R.a, AT / BT
e / 9.9, Ag9E g99 9 9FgR

SET AT [HATS g4 9 q&d Y TgHa
T Hlo SHTT T AT o

U, "o JaT T TTeig FouTH,
|T o / gree / ., e /
AT/ F.am, o 3R 7 F# | S5

a?éﬂa‘@?arﬂﬁiﬁagqa RENMEZ K
FATH Iold 9 hI AgHE TF qATH

I R oTTH | SFSTT eTghg / |
2/ .U, SFaTe sTgHE [ "
I [ TR, ST SrgHe / TeAH
2 / .3, A srhes / wef 3Ee /
., 7y "ot / wehw 35w /
., e 69/ e SEE /
.am, e ST T H T T

FHIY I T FHA I2I9 F AT 3219
T Hlo THT o HTo TH T HAlo 11%?4
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FHAT T AT HIZFIE [T T2 Sald
F ZEHT AT F AT HICHT AT Jlo
AT F Hlo THE T YT ATodTo

39 10,7 T Hio AT Ho HIAT
TS aTeT oy, g 3E / qHIT
34 / .3, fstam sear / gt

It | AT, SRR [ qStE et
| T, et S AT O e
HTEhT o &7 aTaT i 9T e
ATV T¥0 AFTavST dgo T
SIS AT, THIA 3 T ghiH
32 o fAvgzT 9 ET qaTenis
TEHTe JIEE STI8 T, 2wt

FTIRET AT TAT STHTH IodAT IF HTET
T IocAT T ATHH AAT BT

TATodTo 3 W T FHTH oAl 3%

FTET AT IodAT o TTH
(2%3R)
HLETAT AT T T o FHTaA3eAT
FTEET F Ao ATAH FTEh! T Hlo
FHAT HIEHT T TAAIL AZHT T Ao
23 |[2182 sty Fi 0.0199 S T e T A
Fredy ouTH
(R2¢R)
24 |[2189 EECaEa EEES 0.0655
(R2¢R)
Hret GrieraT 9waH T / RaTsEE /
.9, 9o AT wrEaht / BaHsE
25 (12190 At i 0.1855 /AT, o T & E
[ T .amw ZTiRer wreehT / RETHSE /
o
(R220)
26 (12191 EEil i 0.024 I3 G T AT g AT,
(R222)
27 ||2194 fAsft Ffr 0.28 STt g/ et e | Rt
(R2%%)
ECOEdl
28 |[2206 ECARAF CEIE AR 0.0099
(RR0%)
29 ||2207 AT TTET 0.0095
(RR00)
30 |[2208 EEil For 0.5456 FstaT et / qetta et / .,
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TR / Wit Iear / fam, ofrdy
THT T Tt 3w A Rarfady am
G AT I TG AT ST TeT=T
TATaNTST Tee TS STHIE TIRTLTST
(RR0¢)

31

2209

0.1887

LT
(RRo?)

32

2210

0.0061

ST g8 / Hgal g+ / A
(R20)

33

2221

ENN

0.0142

TH AT/ gag [ LA
(RRR2)

34

2224

0.0329

TqLHT
(R2RY)

35

2228

0.0071

FTET [ HT / LA
(R3R9)

36

2229

0.0153

TLHRTT
(R2R)

37

2230

LEIGR G

0.0092

TqLHT
(RR30)

38

2231

0.2174

TATH IodT / 759 Ioar / F.Imw
(RR32)

39

2232

0.0029

T S 9T THo g AgHe
FEFHT ot AT ATRET ST T T
FHTT IodAT I HIEHT AHTT Ioal a

ATEHH AT TTEeh] ATodTo 3 TG T
FHTH IoeAT I FIEHT THTT 3T
o, & Ao T T THAT AZHE
TR o gHIT wgHe o Im ATt
FTAT FT T ATAIATAIST, TR TgHT
| SEAE It [ FRLATH, SSrHd Ioar 9
AT oot 7 HHgE AgHE T
FAA Il [ oUTH, AT dgHe T
fRrstTr S o faegar AT,
(2333)

40

2233

0.1187

AT FTH [T T o aF TLIT
(R=33)

41

2236

0.0052

IFTT
(RR3%)

42

2282

0.1001

ATaeft TEHET T T qEE oA T
T IoaT BIEehl 7 RS 3ear
HTEhT T TS IoeAT FIEhT T
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FEIE IodT o ITH, 7T gHiaT
FTEhT T FTETH ZE e FTeehl TART07
HIE Iedr o, Tt Ioar / Tt
IoaT [ .98 s 3ot / = 3ot /
.9, w57 3o / 7t Sear / [F.am,
FHTa 3T / Argra Iear / .am,
gt 3ot / Higia Soar / .31,

g 3T [ Aigd 3ot / .91,

HAIEST ST / FATHS IeeT / .31,

AT T T AT FIEh! TT07
T I, TET IoaT | FHT 3T /

.9, Tefig Soar / 9=t oot / .
(RReR)

43

2283

LEil Fo 0.1562

e / FEasesr / Fam
(R3¢3)

44

2284

EEi Fr 0.0218

ST ATAT Tert A ATHT SoaT T JraeT
FTAT TAT AT JEIT o SATTRaT Tt
FATH AT

(RR¥)

45

2288

[EEil FU 0.1764

AT YR T / AR 3T /
.9, arfEmT 3w / 793 It /
.99, =TT 7g9E wIEaT / AR
et / .

(R=<0)

46

2289

LEil FO 0.0711

AATE g / HigFe gaq / .
(R¢%)

47

2290

sty Fr 0.142

Aroeft mferer wwaHT / RETHSET /
.99, W0 qATE wrEal / REmse
[ .9, Aro FEH et / Ramwsem
| T, arfRer wreeht / AT R /
.am,

(R2%0)

48

2297

LEil Fo 0.0269

T / dererer [
(RRRY9)

49

2298

TqLHRT qTAT 0.0206

ECOEdl
(RRR9)

50

2299

sy F 0.1325

AT FEHLAT T TAT Alo JAE Ho
gz, et wgadt amEr udt
qlo G\ﬁ?ﬁ'o Wﬁ?ﬁl’

(RRRR)
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ATt [ T o gAY / A,
ATFATT [ T o getaTYga / .,
ST / T o THHS(E / I
(R300)

51 |[2300 EEil Fior 0.1419

TALFTT

52 2333 LREARA] 0.0566
TR (r333)

LT

53 ||2552 TLHRTT CSES 0.0015
(R4u4R)

SRTTeT / Higeare / .am

54 ||2553 Bl 0.1134
T (R4uu43)

IFT

55 |[2554 LR CEIERE G 0.0157
(R4uuY)

o / Fvre / .amm, ofiwdt =
I / Tt faeTE FA Aot / .
FIAATAE, T geadt adT Toit

56 ||2555 it o 0.5493 ATy T AT 7979 1 T A
TR T TAIE AT

(R4u4k)

T AT [ wrew / R

57 ||2558 st T 0.0134
(R44<)

TLFT

58 ||2559 LR ESES 0.0911
(R4u4?)

TaefterTer / aeerar / R

59 ||2560 BEl F 0.0009
(R4%0)

IFT

60 ||2561 LR TFATT 0.0078
(R4&?)

HE ATA F THHRT F e AT TART07
61 |[2579 LEil Fo 0.0012 AT
(R4er)

TremeTe / aeeter / ams

62 ||2580 EE FU 0.0132
(R4<0)

F 5.1482

[T. ¥. CE-RO/LKO/NH(0)/16/NH-731A/2020-21/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 6th December, 2022

S.0. 5676(E).— In—Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section (ii) issued
under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as the said
Act),Vide S.O. No.1081(E) dated 10th March 2022, the Central Government declared its intention to acquire the
land specified in the Schedule annexed to the said notification for construction of (Widening two / four laning etc.)
Maintenance, management and operation of NH731A (RAM VAN GAMAN PATH) on the stretch of land from
Km. 35.000 to Km. 49.155 (Competent authority / Special Land Acquisition Officer (Nagar Mahapalika) in the district
of PRAYAGRAJ in the state of UTTAR PRADESH,;

And whereas the substance of the said notification has been published in “Hindustan Times” and “Amar
Ujala” both dated 31st March 2022; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
Competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH731A (RAM VAN
GAMAN PATH) in the stretch of land from Km. 35.000 to Km. 49.155 (Competent authority / Special Land
Acquisition Officer (Nagar Mahapalika) in the district of PRAYAGRAJ in the state of UTTAR PRADESH

|State: UTTAR PRADESH District: ALLAHABAD |
Sr. Survey Type of Land [|Nature of Land Areain Name of the Land Owner/Interested
No. Number Hectare Person
Part Survey No.
ey 2 s 4 s | 6 |
| ||Ta|uk: Soraon |
| ||Vi||age: Nindura |
1 1588 Government Nali 0.0328 Government
1588
2 1590 Private Agricultural 0.1007 ?g;?) Sundar / Rajaram / Ni.Gram
Ram Sundar / Rajaram, Jagannath |
Rajaram, Ramashankar | Rajaram, Girja
3 1591 Private Agricultural 0.3073 Shankar | Rajaram Ni.Gram Jahanabad
Wad 1 Town Area Lalgopalganj.
1591
4 |1592 Private Agricultural  {{0.0409 %ggsr‘a”kar | Rajaram / Ni.Gram
Jagannath/ Rajaram / Ni.Gram
5 1593 Private Agricultural 0.0211 1593
Chandrakali wife Babu Lal Maurya and
6 1598 Private Agricultural 0.001 Ram Prasad Maurya and Mewalal
Maurya and Jagannath Maurya sons
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11

late Babu Lal Maurya.
1598

7 1599

Private

Agricultural

0.0108

Pawan Kumar s/o Dev Narayan
1599

8 1600

Government

Nali

0.016

Government
1600

9 1601

Private

Agricultural

0.0636

Mabhranidin / Sriram/ Ni.Gram.
1601

10 ||1602

Private

Agricultural

0.0767

Ram Surat / Sriram/ Ni.Gram
1602

11 |{1603

Private

Agricultural

0.0474

Kamlesh Kumar Ch Sheetla Prasad
Sons Prabhunath Nigram Lal Baba
1603

12 ||1604

Private

Agricultural

0.0669

Smt. Jamila Bano wife of Mohammad
Ibrahim and Mohammad Hussain
Farooqui and Mohammad Noorain
Farooqui and Mohammad Kausen
Farooqui and Mohammad Ghulam
Mujtaba Farooqui and Mohammad
Sadat Farooqui sons of Late
Mohammad Ibrahim, Md. Swayev/ Mo.
Ilyas, Abdul Qayyuk urf Jumman |
Abdul Mohit, Abdul Moheet | Fazal
Karim, Abdul Jaleel | Fazal Karim, Md.
Ali | Fazal Karim, Md Shamim |
Sadruddin, Mo. Wasim | Sadruddin
Shabana Bano wife of Md. Azam and
Md. Hussain Naba 10 years son Md.
Azam Sa. Mother Shabana Nigram,
Md. Alam Sadruddin, Abdul Hamid |
Abdul Ghaffar, Md Wajid | Abdul
Ghaffar, Md. Ahmed | Abdul Quddus,
Md. Jameel | Abdul Quddus, Mohd.
Md. Ashiq, Nizamuddin / Badruddin,
Ravia Begum | Veva Abdul Badood |
Ni. Gram Wazirpur Tahkunda
Pratapgarh, Jamil Ahmed son of Vakil
Ahmed and Anwar Khan son of Ashfaq
Khan, ni purani bazar Kunda
Pratapgarh, Aminuddin son of
Hakimuddin Nigram Lal Baba ka pura
majra Nindoora and Md. Asif son of
Md. Qasim Nigram Nindoora Tah
Soraon district Ela Mohammad Khalid
and Mohammad Nasir and Mohammad
Danish sons Swaysoyeb, Md. Irshad
Khan s/o Asfaq Khan ni Purani Bazar
district Pratapgarh, Amin Uddin s/o
Hakim Uddin ni nindura pargana
Nawabganj tehsil Soraon district
Prayagraj,

1604

13 ||1605

Private

Agricultural

0.0371

Phul Chandra/ Shriram / Ni.Gram
1605

14 ||1606

Private

Agricultural

0.0184

Kadedin Maharajdin / Ni.Gram,
1606

|15 1607

||Government

|| Nali

[[0.009

||Government
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|| 1607

16

1625

Private

Agricultural

0.0197

Kadiruddin , Jahiruddin ni gram.
1625

17

1626

Private

Agricultural

0.2354

Gulshan Bano, daughter of Altaf
Hussain, wife of Md. Istekhar,Niwasi
gram Nindura

1626

18

1627

Government

Nali

0.0174

Government
1627

19

1628

Private

Agricultural

0.3411

Badshah Hussain Farooqui and
Mohammad Israr Farooqui and
Mohammad Istekhar sons Shahshah
Hussain Nigram

1628

20

1629

Government

Naveen
Parti/Banjar

0.0583

Government
1629

21

1631

Government

Rasta

0.0051

Government
1631

22

1632

Private

Agricultural

0.0103

Mois Ullah / Salamat Ullah / Ni.Gram,
Fakhera Parveen and Asher Farooqui
sons Saif Ullah, Navi Ullah Havib Ulla
Ni.Gram, Sabih Ullah / Masi Ullah /
Masi Ullah Ni.Gram, Swaleh / Safi
Ullah / Safi Ullah Ni.Gram, Md. Nasir
Kaleem and Md. Tahir Kaleem sons
late Kaleem Ullah, Azad Ullah Mojeev
Ullah / Ni.Gram, Masroor Ullah /
Hamid Ullah / Ni.Gram, Khalid
Mahmood Farooqui s/o Mahmud Ullah
Nigram, Smt. Wasiya Begum wife of
Masood Ullah and Ashraf Masood
Farooqui s/o Masood Ullah Nigram,
Moiduddin/ Syeduddin/ Ni.Gram,
Naziruddin / Syeduddin/ Ni.Gram,
Zaibunnisha wife Naseer Uddin and
Javed Ahmed and Junaid Ahmed and
Khurshid Uddin sons Naseer Uddin,
Wasiruddin/ Zaheeruddin / Ni.Gram,
Mokimuddin / Rafig Uddin | Ni.Gram,
Wahida Bano wife Salim Uddin and
Kalimuddin and Shaheem Uddin sons
Salimuddin Ni gram, Shafig Ahmed
and Safil Ahmed sons Salim Uddin Ni
gram, Asgari Begum wife Niazuddin
and Aijaz Ahmed and Ishtiag Ahmed
and Imtiaz Ahmed sons Niyazuddin Ni
gram, Khalil Ullah. Mo Yusuf /
Ni.Gram, Muheev / Mo Yusuf /
Ni.Gram, Safi Ullah / Sami Ullah /
Ni.Gram, Savih Ullah / Sami Ullah /
Ni.Gram, Safi Ullah / Ahmed Ullah |
Ni.Gram, Asiya Begum wife of Late
Hasin Ahmed and Barkat Ullah Aman
Ullah and Md. Abrar and Israr Ahmed
sons of Late Hasin Ahmed Ni. Gram,
Salim Ahmed/ Ahmed Ullah | Ni.Gram,
Azmat Ullah and Niamat Ullah and
Magsood Ahmed sons of Karamat
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Ullah Nigram, Mo Saud son of Md.
Hasim Nigram, Md. Qasim/ Mo Sageer
/ Ni.Gram, Shahaw Uddin / Mo Sageer
/ Ni.Gram, Wakil Ahmed/ Mo Sarif /
Ni.Gram, Mo. Adil Farooqui s/o Rafiq
Ahmed Ni gram Nindura, Afaq/ Mo
Faroog/ Ni.Gram, Ishtiaq / Mo Faroog/
Ni.Gram, Amtiaz / Mo Farooq/
Ni.Gram, Wasi Ahmed / Daud/
Ni.Gram, Lukman / Shahaw Uddin | Ni.
Gram, Mahmud Hussain and Magsood
Hussain sons Mumtaz Hussain and
Mukhtar Ahmed and Mo. Ansar sons
Altaf Hussain Ni gram, Mo. Zubair son
of Swaleh Ni gram, Mo. Sharif Aaron/
Ni.Gram, Nizamuddin / Musa/ Ni.
Gram, Shamim Uddin and Wasim
Uddin and Rais Uddin and Rafiq
Ahmed sons of Late Kaleem Uddin and
Shakeel Ahmed son of Salim Uddin
Nigram, Afzal Ahmed Salim Uddin |
Ni.Gram, Anwar Ahmed / Salim Uddin
| Ni.Gram, Igbal Ahmed/ Salim Uddin |
Ni.Gram, Mo. Arif / Salim Uddin |
Ni.Gram, Mo Sajid / Salim Uddin |
Ni.Gram, Moin Uddin / Munir Uddin |
Ni. Gram, Azim Uddin and Naseem
Uddin and Wasim Uddin and Kafeel
Uddin and Anees Uddin and Mo.
Nafees and Mo. Raees and Mo. Suhail
sons Late Mobeen Uddin, Hasmat wife
Waheed Uddin and Razia Bano wife
Mo. Aslam and Azam Mohammad son
Waheed Uddin and Isma Bano and
Tuba Fatma daughters Mo. Aslam and
Mo. Samad and Mo. Fafazal Na ba age
10, 7 sons Mo Aslam sa Mata Rajiya
Bano Ni gram, Hakim Uddin / Munir
Uddin / Ni.Gram, Rizwan Ullah /
Mujeev Ullah / Ni.Gram, Ikramuddin /
Mujeev Ullah / Ni.Gram Smt. Zareen
Bano wife Nafees Farooqui Ni Lal
Baba ka pura Nindura Lalgopalganj par
Nawabganj Tah, soraon janpad
prayagraj , Amin Uddin Son of Hakim
Uddin ni nindura paragana Nawabganj
tahasil soraon janpad prayagraj , Smt.
Wahida Bano wife of Aman Ullah alias
Farooqui Aman Ullah and Arkam Ali
Farooqui, 3 years son of Aman Ullah
urf faruki Aman Ulla ni gram.

1632

Surkhana bano wife of Late Sujat Ulla
Faruki and Mo Ajam Faruki And Mo
Hasnein Faruki And Tanvir Ahmad

23 |[2182 Private Agricultural 0.0199 And Mo Tousif Ahmad faruki sons
sujat ulla faruki ni gram.
2182

24 [|2189 Government Banjar 0.0655 Government

2189
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25

2190

Private

Agricultural

0.1855

Smt. Khalida Parbani | Hisamuddin /
Ni.Gram, Md. Munaf Farooqui /
Hisamuddin / Ni.Gram, Md. Nadeem
Farooqui / Hisamuddin / Ni.Gram,
Danish Farooqui / Hisamuddin /
Ni.Gram

2190

26

2191

Private

Agricultural

0.024

Magsood Hussain s/o Mazhar Hussain
Nigram.
2191

27

2194

Private

Agricultural

0.28

Ajaz Hussain | Mehdi Hassan | Ni.Gram
2194

28

2206

Government

Naveen Parti

0.0099

Government
2206

29

2207

Government

Rasta

0.0095

Government
2207

30

2208

Private

Agricultural

0.5456

Rizwan Ullah | Mujeev Ullah /
Ni.Gram, Ikramuddin / Mujeev Ullah /
Ni.Gram, Smt. Bachi Devi wife Amar
Nath Niwasini gram Khargu ka pura
nindura Lalgopalganj Pargana
Nawabganj Tehsil Soraon District
Prayagraj

2208

31

2209

Government

Banjar

0.1887

Government
2209

32

2210

Private

Agricultural

0.0061

Ajaz Hussain | Mehdi Hassan | Ni.Gram
2210

33

2221

Private

Agricultural

0.0142

Ram Dulare | Budhai / Ni.Gram
2221

34

2224

Government

Banjar

0.0329

Government
2224

35

2228

Private

Agricultural

0.0071

Kripashankar Mangal Ni.Gram
2228

36

2229

Government

Chakmarg

0.0153

Government
2229

37

2230

Government

Naveen Parti

0.0092

Government
2230

38

2231

Private

Agricultural

0.2174

Inam Ulla / Naeem Ulla / Ni.Gram
2231

39

2232

Private

Agricultural

0.0029

Asiya Begum wife of Late Hasin
Ahmed and Barkat Ullah Smt. Wahida
Bano wife of Aman Ullah urf Farooqui
Aman Ullah and Arkam Ali Farooqi, na
ba 3 years son of Aman Ullah urf
Farooqui Aman Ullah Ni gram, and
Mo. Abrar and Israr Ahmed sons of
Late Hasin Ahmed ni gram Lal Baba ka
pura Lalgopalganj, Shafiq Ahmed.
Ahmed Ullah | Ni.Gram, Azmat Ullah
and Niamat Ullah and Magsood Ahmed
sons of Karamat Ullah Nigram, lIbrar
Ahmed son of Nizam Uddin Nindura
Munawar,
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[[2232

40

Private

Agricultural

0.1187

Pawan Kumar S/o Late Dev Narayan
2233

41

Government

Chakmarg

0.0052

Government
2236

42

2282

Private

Agricultural

0.1001

Smt. Mahmooda Vegam wife Waheed
Ullah and Ehsan Ullah Farooqui and
Rizwan Ullah Farooqui and Tabrez
Ullah Farooqui sons Waheed Ullah Ni
gram, Adnan Haseeb Farooqui and
Sadan Haseeb Farooqui sons Haseeb
Ullah Ni gram, Wasi Ullah Navi Ullah
/Ni.Gram, Asad Ullah / Navi Ullah /
Ni.Gram, Saeed Ullah / Navi Ullah /
Ni.Gram, Asiv Ullah / Moheev Ullah /
Ni.Gram, Khativ Ullah / Moheev Ullah
/ Ni.Gram, Haseev Ullah / Moheev
Ullah / Ni.Gram, Moises Ullah /
Salamat Ullah / Ni.Gram, Fakhera
Parveen and Asher Farooqui sons Saif
Ullah, Fasi Ullah / Sami Ullah /
Ni.Gram, Savih Ullah / Masi Ullah /
Ni.Gram

2282

43

2283

Private

Agricultural

0.1562

Nizamuddin / Karamatullah / Ni.Gram
2283

44

2284

Private

Agricultural

0.0218

Ayesha Banu wife Niyamat Ullah and
Saya Banu wife Nazir Uddin and
Zahida wife Kaleem Ahmed

2284

45

2288

Private

Agricultural

0.1764

Ashraf Masood Farooqui | Masood Ulla
/ Ni.Gram, Wasima Vegam / Masood
Ulla/ Ni.Gram, Khalid Mahmood
Farooqui / Mahmud Ullah / Ni.Gram
2288

46

2289

Private

Agricultural

0.0711

Altaf Hussain | Mohammad Hasan |
Ni.Gram
2289

47

2290

Private

Agricultural

0.142

Smt. Khalida Parbani | Hisamuddin /
Ni.Gram, Md. Munaf Farooqui /
Hisamuddin / Ni.Gram, Md. Nadeem
Farooqui / Hisamuddin / Ni.Gram,
Danish Farooqui / Hisamuddin /
Ni.Gram,

2290

48

2297

Private

Agricultural

0.0269

Gorelal/ Tirathlal / Ni.Gram
2297

49

2298

Government

Nali

0.0206

Government
2298

50

2299

Private

Agricultural

0.1325

Smt. Mahsarni Bano wife of Mo.
Junaid of Ni Gram Nindura, Smt.
Mahsari Bano wife of Mo. Junaid of Ni
Gram Nindura

2299

[[2300

|| Private

||Agricu|tura|

ll0.1419

||Tirathraj Late Benimadhav / Ni.Gram,
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Loknath / Late Benimadhav / Ni.Gram,
Jagatpal / Late Ramsajeevan | Ni.Gram
2300

52

2333

Government

Nahar

0.0566

Government
2333

53

2552

Government

Banjar

0.0015

Government
2552

54

2553

Private

Agricultural

0.1134

Jagadish/ Mohanlal/ Ni.Gram
2553

55

2554

Government

Naveen Parti

0.0157

Government
2554

56

2555

Private

Agricultural

0.5493

Shivram | Narayan / Ni.Gram, Smt.
Kanchan Kaushal/ Wife Vinod Kumar
Kaushal | Ni.Gram Daniyalpur, Smt.
Sundari Devi wife Lalji Yadav
Niwasini Balaus Ka Pura Nagar
Panchayat Lalgopalganj Pargana
Navavganj Tehsil Soraw District
Prayagraj

2555

57

2558

Private

Agricultural

0.0134

Pyare Lal/ Motiram / Ni.Gram
2558

58

2559

Government

Banjar

0.0911

Government
2559

59

2560

Private

Agricultural

0.0009

Ganeshilal / Pandohi / Ni.Gram
2560

60

2561

Government

Chakmarg

0.0078

Government
2561

61

2579

Private

Agricultural

0.0012

Maiku Lal and Ramfer and Sant Lal
sons Brijlal
2579

62

2580

Private

Agricultural

0.0132

Kishorilal / Pandohi / Ni.Gram
2580

| ToTAL

|[5.1482
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